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ORDER & copy of Petition in Original Application No. 184/2025

Respected Sir/Madam,
                        I am directed to forward a copy
of the Order dated 25/04/2025 passed in Original Application No. 184/2025 K T
Tana Applicant Versus State of Arunachal Pradesh & Ors. Respondents. for your kind
perusal & necessary action.
It is also intimated have that, henceforth no pleadings/ report/ documents etc in pending
case will be accepted except through E-filing module of NGT. 
Pleadings/ report/ documents, etc. filed through E-mail will not be taken on record, unless
otherwise directed.

भवदीय / Regards🌳
परामर्शदाता (न्यायिक) / Consultant (Judicial)🌳
राष्ट्री य हरित अधिकरण / National Green Tribunal🌳
प्रधान न्यायपीठ / Principal Bench🌳
नई दिल्ली / New Delhi - 110001🌳
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Sh Deepto Ghosh Registrar , National Green Tribunal, Eastern Zone Bench, … 
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